
Ceutral Adnriuistrative Tribunal
PrinciPai Beuch: New Delhi

OA No.2823/2OOz

tiris tiie .tay of 6tli Noverriber, 2OOz

Hon'ble Dr. A. Vedavalli, Meniber(J)

,

Kiran PaI Solariki,
Sio Siiri Karriai Siugh,
Cio Siiri ilianjeet Singh,
Rio ii.i-io.185, Ist FIoor'
Golf Links
New Detiii-110003.
( By Advo caLe: Slir i V. Sreeclhar Reddy )

Versus

Tlre Directot' Geueral (A),
Customs & CeutraI Excise'
R. No . iO7 & L72, C. R. Bui ldiug.
I. P. Estate, iiew Delhi

ORDER(ORAL )

By Hon'b le Dr . A. Vedaval l i , llentrer ( J )

Lear'ued counsei for

per'rriiss ioti to withdraw tlie OA

Tlie OA is accoi-diiigly .iisrriissed

A
(Dr. A. Vedaval I )

tulerniier(J)

/ l\ul

. . .AppI icant

. Bespondent.

the appl icant seeks

Perrri ss ion granted.

as withdrawtr.

t

.--itu,T::r-1,- )


